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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 09.02.2022 (WEDNESDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Dr. Ashok Kumar Mishra, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 20 of 

2022 
 

 

Union Bank of India 

Vs. 

Citi Securities & Financial Services Pvt. 

Ltd. & Anr. 

 

Nirupama Kar  Madhavi Agrawal 

Victor Das-R1 

Rajesh Srivastava-R2 

 

2.  Comp. App. (AT) 

(Ins) No. 125 of 

2022 

 

Ozone Builders and Developers Pvt. Ltd. 

Vs. 

Omway Buildestate Pvt. Ltd. 

 

Raveesh Thukral  

3.  Comp. App. (AT) 

(Ins) No. 127 of 

2022 

 

Vivek Raheja  

Resolution Professional Trading 

Engineers (International Limited) 

Vs. 

Vijaya Purohit & Ors. 

 

Siddharth Banthia  

4.  Comp. App. (AT) 

(Ins) No. 128 of 

2022 

 

Cimco Projects Ltd. and ors. 

Vs. 

Anup Kumar 

(Resolution Professional) Shiv kala 

Developers Pvt. Ltd. 

 

Santosh Pandey  

5.  Comp. App. (AT) 

(Ins) No. 129 of 

2022 

 

Saru International Pvt. Ltd. 

Vs. 

Arumani Traders 

Akhil Krishan 

Maggu 

 

 

  For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 747 of 

2021 

 

Arun Chadha 

Vs. 

Ramesh Kumar Suneja & Ors. 

Abhishek Anand Aditi Sinha 

Piyush Singh-R1-3 

Harsh Sinha-R4 

7.  Comp. App. (AT) 

(Ins) No. 749 of 

2021 

 

Piyush Sengar 

Vs. 

PEC Ltd. 

Akhil P. Chhabra Sangeeta Sondhi 

Ruchi Gour 
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8.  Contempt Case 

(AT) No. 26 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 1186 of 2019 
 

Edelweiss Assets Reconstruction 

Company Limited 

Vs. 

Gwalior Bypass Projects Ltd. 

(Through Its Resolution Professional, 

Mr. Shailesh Verma) 

 

Atul Sharma Ravishankar Krishnan 

   
  For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 1003 of 

2020 

  

Sarveshwar Creations Pvt. Ltd. 

(Through its Resulotion Professional) 

Vs. 

Union Bank of India 

 

Aditya Dewan Ekta Choudhary 

10.  Comp. App. (AT) 

(Ins) No. 1086 of 

2020 

 

PRS Packtech Systems Pvt. Ltd. 

Vs. 

Subros Ltd.  

 

Himanshu  Kapoor  Rohit Gandhi 

Siddharth Kapoor 

11.  Comp. App. (AT) 

(Ins) No. 1103 of 

2020 

Ashish Chaturvedi & Anr.  

Vs.  

Inox Leisure Ltd. & Anr. 

 

Kundan Kr. Roy K.D. Sharma  

Bharti Jain-R3 

12.  Comp. App. (AT) 

(Ins) No. 931 of 

2021 

 

 

Posco India Pune Processing Center Pvt. 

Ltd. 

Vs. 

Dhaval Jitendra Kumar Mistry 

Resolution Professional  

Of M/S Poggenamp Nagarsheth 

Powertronics Pvt. Ltd. & Ors. 

 

M V Kini  Atul Sharma-R1 

Anushree Kapadia-R2 

13.  Comp. App. (AT) 

(Ins) No. 954 of 

2021 & I.A No. 

2941 of 2021 

 

GP Global Energy Pvt. Ltd. 

Vs. 

Sandeep Mahajan & Anr. 

 

With 

Raghav Kakkar  Abhishek Anand-R1 

Dinkar Singh 

Gagan Garg  

Rohit Singh-R2 

14.  Comp. App. (AT) 

(Ins) No. 1011 of 

2021 

GP Global Energy Pvt. Ltd. 

Vs. 

Sandeep Mahajan & Anr. 

 

Surinder Kr. Gupta Abhishek Anand 

Dinkar Singh 

Gagan Garg  

Rohit Singh-R2 
 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                                          By order of Hon’ble Chairperson 
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